
 Title:  Urged  the  Government  not  to  allow  the  foreign  law  firms  to  practise  in  India.

 SHRIE.M.  SUDARSANA  NATCHIAPPAN  (SIMAGANGA):  Mr.  Deputy-Speaker,  Sir,  foreign  law  firms  are  coming  into  India  and  they
 are  issuing  advertisements  also  in  the  Internet.  The  Delhi  Bar  Association  has  issued  a  notice  to  all  the  Indian  law  firms  not  to  mention
 their  names  in  the  Internet.  They  have  announced  an  agitation  also.  From  tomorrow  onwards  the  lawyers  of  the  Delhi  High  Court  and
 other  courts  are  going  to  strike  work  in  order  to  impress  upon  the  Government  to  take  a  policy  whether  the  foreign  law  firms  should  be
 allowed  to  practise  in  India  on  par  with  the  Indian  firms  and  also  the  policy  regarding  listing  in  the  Internet  and  other  booklets.

 श्री  बिजय  गोयल  :  उपाध्यक्ष  जी,  बोफोर्स  तोप  दलाली  कांड  में  जिन  लोगों  ने  दलाली  ली,  उस  सम्बन्ध  में  तीसरी  इंस्टालमे  कल  रात  को  अपने  देश  आ  गई  है।

 (Interruptions)

 MR.  DEPUTY-SPEAKER:  Shri  Vijay  Goel,  since  this  matter  is  pending  before  the  Court  |  have  disallowed  Shri  Kirit  Somaiya  also  to
 raise  this  subject.

 श्री  बिजय  गोयल  :  मैं  दूसरा  इश्यू  रख  रहा  द्  मैं  सरकार  से  जानना  चाहता  हूं  कि  क्या  इसके  अलावा और  भी  कागजात नाहर  से  आने  हैं?

 (Interruptions)  (Not  recorded)

 MR.  DEPUTY-SPEAKER:  This  matter  will  not  be  part  of  the  record.

 (Interruptions)

 MR.  DEPUTY-SPEAKER:  Nothing  will  go  on  record  now.

 (Interruptions)  (Not  recorded)  <


